01/82/162/00006/AM23/DES-1I1 |[E-33799]
Government of India
Ministry of Commerce and Industry
Directorate General of Foreign Trade
Udyog Bhavan, New Delhi —110011

CORRIGENDUM

Subject: Corrigendum in respect of Cases of M/s ASCENT FINECHEM PRIVATE
LIMITED mentioned at SL No. 1/NC/3/MEET/Sep/202223/7, 3/NC/3/MEET/Sep/202223/7
and 4/NC/3/MEET/Sep/202223/7 of Minutes of Norms Committee—IIl Meeting No.
NC/3/MEET/Sep/202223/7 dated 16/09/2022 for enhancement in the quantity of import item
in respect of adhoc norms fixed against Advance Authorization No. 0810127686 dated
03.01.2014, 0810134800 dated 13.03.2015 and 0810138218 dated 28.06.2016

Norms Committee-3 conducted Meeting No. NC/3/MEET/Oct/202223/10 on 20.10.2022 under the
Chairmanship of Shri Rajiv Kumar Soni, Jt. DGFT. While going through the Minutes of its earlier Meeting No.
NC/3/MEET/Sep/202223/7 dated 16/09/2022, it was observed that NC-3 had inadvertently enhanced the quantity of
import item  No. 2 ACETONE (COLORLESS LIQUID) from 0.802 kg to 1.50 kg in respect following cases of
M/s Ascent Finechem Private Limited:

Sl.  |Case No. Hgrs. F. No. Advance Authorization No.

[No. RLA F. No. and Date

I I/NC/3/MEET/Sep/202223/7 HORNORMREVIW00166247AM22 0810127686
082404000415AM 14 dt. 03/01/2014

2 3/NC/3/MEET/Sep/202223/7 HQRNORMREVIW00166244AM22 (0810134800
082404000397AM 1 5 dt. 13/03/2015

3 4/NC/3/MEET/Sep/202223/7 HQRNORMREVIW00166233AM22 (0810138218
082404000104AM17 dt. 28/06/2016

Hence, it was decided to allow following adhoc norms in respect of all the above cases of M/s ASCENT
FINECHEM PRIVATE LIMITED:

Export product Qty. |SL Import items Qty.
INo.

RASPBERRY KETONE/ 4-(4- |1kg |l p-HYDROXY 1.69 kg
HYDROXYPHYENYL) BENZALDEHYDE (LIGHT
BUTANE - 2 - ONE WHITE YELLOW CRYSTALLINE
ICRYSTALLINE POWDER POWDER), PARA
(Assay NLT 99%) HYDROXY
BENZALDEHYDE, 4-
HYDROXY
BENZALDEHYDE

2 IACETONE (COLORLESS 0.802 kg
LIQUID)
3 G2PAC ASSEMBLY 700 Relevant as per packing
LITER /250 KGS (35 inch x policy

35 inch x 35 inch
polyprpelene woven fabric

bags)

This issues with the approval of the Competent Authority.
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